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1y RATESH. PRSINAN, .y SOR/dSGRET/VHE O UL KA. LASIWAL
2080l yebes, belOOGING 10 BEUAR..NIRHAN....SOMH Ay LATHA
service and pfﬁ;tntl‘?worklng as ‘,QE,E{.C._E,.L‘].IIIE.NA&ML..&maa..‘w,&m&,.‘iﬁa% PATNA
give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

No. | o T m_%__%%
a) “Cash - AMRI TA KumART §ADI TL KUMARS | AD
S RIS - 1000+ 6007 NIL NIL o
200004 in | ' *
561 v} oL AEL NIL
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(iv) | Cther finarcial
MEOR CYCLE
NTL NIL
_ 5815 4405 . S
| (v} weller @ ‘Gaw—ioam '
o NIL  [G5LVER- Bogm NIL NIL
viiy
such as values NTL NT L NIL NIL
of claims /
| interests

Mote: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companles shoulkd be given,

* Dependant here means a3 person substantially dependent on the income of the
employes,
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also have to be Indicated]

Eﬁo*te : Pmperties in jai awﬁersmp jndicating the extert of joint awnership will
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Description

Self

_ Spouse
. pame(S) |

Dependant-1
Name

Depandant-2
Hame

Daperndant-3

: ’.'?’

Agricuftural Land
- Location{s)

measuremeant)
-Current market value

- Survey number(s}
- Extent (Total

VI

~NIL NIL

N TL
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Non-Agricultural Land

- Survey number(s)
- Extert (Totat

- Location(s)

NIL

NIL

NI

- Current market
yalue

- Extent (Total
measurament)

-N_n_ NIL

NIL
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Houses § Apartmepts,

~ Location{s}

- Survey fdoor L

number(s) ]
- Extent (Total

measurement)
mmmt market

- NIL
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55}
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)] from Banks

NIL

Loans from Bank
{ii‘j Loans fmm Finarcial

NIL

(i) G:mm\i’ﬂent Dues:

| {a) dues to departments
: dealing with government
accommodation

NIL

(o) dues to departments
| deaiing with supply of
fwater

NIL

{c) dues to cbepartments
dealing with supply of
electricity
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NTL-
NIL
(6) | (i) Income Fax including iy
surchargs [Also indicate
thze amméﬁt year upto | ¢
NIL
) Sales "au: {mw in
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NIL
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Name of Employee: RATESH.. RABNAN.

place:... . PATNA . pesignation:. OFFLCE ATTENDANT...
Date:,..[[.02:.2022. Department:.. BIHAR. VIDHAN. SABKA PATN A
MNote: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.




